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(c) the total number out of tbem who 
are tribal chrlatlans ; and 

(d) lbe total Bumber of _p10yec18 who 
are IBdilin christlau ? 

THJ;: DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORAllJl DESAI): (a) to (d). The 
information is being collected and will be 
laId on the Table of the House as soolf as 
it is Bvallable. 

....,lIe Uadet1aklllgll 

9677. SHRI GADILINGANA GOWD: 
SHRI R. K. AMIN : 
SHRI 1. MOHAMED IMAM: 

Will the Minister of FINANCE be 
pl .. "d It) stato : 

(a) whether the public sector under-
takings are considering measu~ for the 
absorption of surplus staft' in their enter-
prises ; 

(b) if so, the details of tolal number 
of surplus staft' in the public sector under-
takings and how the staft' is proposed to 
be absorl!eej and lbe financial implications 
thereto ; alld 

(c) whether hio Ministry bas been con-
sulted in this regard? 

THE DEPUTY PRIME MINISTER 
AND MiNISTER OF FINANCE (SHRI 
MORARJI DESAI): (a) to (c). Tbe 
Millistry of Finance has undortakcn a 
ilurvey of tho elltont of lurplus slaft' oxial-
illl in the Cenlral Government Pllblic 
Enterprises. According to the information 
fllmisbed by 67 enterprises, the total nllm-
ber of surplus staft', as on 30·9-1967, was of 
the order of 13,636. Reports are awaited 
from 14 more enterprises and takin, these 
into account, the total may be rougbly of 
the orcli=r of 15,000. 

Some of these enterprises have aloo 
reported that action is bein, taken to 
absorb IlII'plUI ,taft' in· new projects and 
expansion schornes. The Administrative 
aeforll'ls Commission bas also made certain 
rocollQnflndations for dealing with the 
problem of surplus staff. These recom· 
mendatlons IIr9 ",,49f ~onsid~ .. tiol! of 
(J0verlllDeQt, 

ae......,.o{ a.lde.ls 01 
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9678. SHRI HARDAYAL-DSVGUN. 
Will tbe Mlnistor of WORKS. HOUSING 
AND SUPPLY be pleased to stalo : 

(a) whether it is a fact tbat the resi. 
dents of Rajendra Napr Colony, Delbi 
rt~ntly lubll'Jilled a reprolSentation regard· 
in, their difficillties and a deputation of 
reaidents also met bUn ; 

(b) if 10, tbe details of the repreaenta-
lion; aDd 

(e) the action taken thereon? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS, HOUSING AND 
SUPPLY (SHRI IQBAL SINGH): (al 
Yes. . 

(b) Tbe main complaint is a,ainst 
action bein& taken for mis-use of tbeir 
residential prell'lises by two autborities 
separately, ,iz, d8ll'lqa being cbaraed by 
the Land and Development 0IIIce for vio-
lating the terms of Ibe lease and compound-
in, fee bein, charged by the Municipal 
Corporation of Delhi for violation of 
municipal bye-laws. 

(c) Tbe matter is UDder examination. 

.u..J PIaQ OIdIa, f ... 1-''' 
9679. SHRI K. P. SINGH DBO : 

SHRI HARJ;>AYAL DEVGUN : 
Will tbe Minister of FINANCE be 

pl.ased to state : 
(a) wbetber the plan!)i!)g Commission 

has finalised the annual plan outlay for 
1968-69 ; 

(bl if 10, the alipcations made for 
Orissa State during the plan period ; and 

(c) the projects for which the alloca-
tions have been made in tbe anDual plan 
outlay for 1968·69 ? 

THE DEPUTY PRIME MINISTER 
AND M1NlSTER OF FINANCE (SHRI 
MORARJI DESAI): (a) No, Sir. 

(b) and (c). Do not arise. 

SpecIal Multipurpose TrIbal Blocks 

9680. SHRI K. P. SINOn DEO: 
Will tbe Minjlter of SOCIAL WELFAR.E 
be pleased to state : 

(a) tbo ppl!l~r of special m\lltlpurpos~ 




